IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD

* o* ¥ #

Allahgbad : Dated this 23pday of July, 1997
Civil Misc, Review Application No, 18 of 1997

In
Origingl Application No, 1024 of 1995
CORAM: - 5
Hon'pble Mr, Justice B,C, Saksena, V,C,

Hont*ble W 5. Has Gupta. A.M,

1 Raj Kishore singh
son ot Shri Dashrath singh,

2 sri surenara Kumar son ot sri sharda Przsad,
3 sri Bachcha Jha son of sri Rajendra Jha,

4, sri PK utta son of sri SN puttg,

i sri §,G,A, Hashmi gon ot sri Ghulam Mystafa

5

6, Sri Anil Kumagr gon ot Sri Ishwari Paswan,
¥~ Sri Shashi Kumar Yadav son of sri ML Yadavy
8

3 sri Lal Ji son of sri Babulal,

%% sri Ravikant ghukla son of sri Rama Kant Shukla,

10  Sri Jaiwant Kumar son of Sri Babulal,

115 sri Awdhesh Bzhzdur singh son of sri shiv Bahadur

: . . . Singh,
12, Sri Asahar Ali son of sri Tguficue Ahmad,

13- Sri Banagrasi son of Sri Bihari Rjo,
14, Sri Dudh Ram son ot sri Bishun Lal,

(BY sri BB Paul,Advoc te) :
e o o o o ‘¢ si‘*Appllcants

Versus
X Union of Inaia through the
secretary Ministry of Railway,
New Delhi,

25 The General Manager, Northern Railwgy,
Baroaa House, New Delhi,

3 The Divisionagl Rzilway Manager,
Northern Railway, Allahapad,

4. The Divisionai Electrical Engineer
(Farichalan) Northern Railway, Allahabad,

i The pDivisionagl Personnel Officer,
Northern Raiiway, Allahaonad,
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10.
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12,

13,
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155

16,

17,

18,

194

2.
21,

22,
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Sri Prem Kumar son ot Sri Ram Murti
Engine Turner (C/o Chiet Traction
Foreman(Loco Running) Northern Railway, Tundla,

Sri Rgmesh Chanara Tewari son of

sri Rs Tewari Engine Turner C/o
Chief Traction Foreman(Loco Running),
Northern Railway, Moghalsarai,

sri Mohan singh son of Sri Ishwari Singh,
Engine Turner C/o Chiet Traction Foreman(Loco Running)
Northern Railway, Moghalsarai,

sri mohd, Ilyas son of sri Iddu
Engine Turner Céo Chief Traction Foreman
(Loco Running) Northern Raiiway, Tundla,

sri Ghandra shan son of sri sunahri Lal,
Engine Turner C/o Chief Traction Foreman
(Loco Running) Northern Raiiway, Tundla,

sri Ram Prakash son ot sri Raja Ram
Engine Turner C/o Chief Traction Feremant
(Loco Running) Northern Railway, Tundla,

Sri Mewa Ram son of Sri Het Ram
Engine Turner Céo Chief Traction Foreman %
(Loco Running) Northern Railway, Tundlg,

sri Ramji Lal son of sri Kharga

Engine lurner ¢/o Chief Traction Foreman),

(Loco Running), Northern Railway, Tunala,

Sri Rajesh Chanara son of sri GG, Saxena, Engine
Turner C/o Chiet Traction Foreman(Loco Running),
Northern Railway, Tundla,

sri P,N, Tripathi son of sri A,N, Tripathi,
C/o Chief Traction Foreman(Loco Running),
Northern Railway, Mughalsarai,

Sri Kare [een son of Sri sita Ram
Engine Turner C/o Chief Traction Foreman
(Loco Running), Northern Railway, Mughalsarai,

sri M,C, Pal son of srk RD PAL

Engine Turner C/o Chief Traction Foreman
(Loco Running), Northern Railway,
Maghalsarai,

Sri gatish Chandra son of sri pule Chanara
Engine Turner (c/o Chiet Tr.ction Foreman
(Loco Running), Northern Raglway, Kanpur,

gri HR gingh son of sri C,R, singh

Engane Turner C/o Chiet Iraction Foremgan,

(Loco Running), Northern R3ilway, Kanpur,

Sh o Narain S/o Ram Aut,r C/o CT{Loco RunR%nSGNE,
sri Kishori Lal son of srf Satai fipur,
Engine Turner C/o Chief Traction Foreman

(Loco Running) Northern Raliway,Kadpur,

sri_Bha%wan vas son of Sri Gajadhar Prasaa,
Englne lurner C/o Chiet Tr_ction Foreman,
(Boco Running)] Northern R3ilway, Tundlga,

sri sC Ang,d son of sri vJ Angad
Engine Tufner C‘o Chief Trgction Foreman
(Loco Running), Northern Raiiway, Mughalsarai,

SRR R AR T o200 OF P2 Tyfal Ahtar,
(Loco Running) , Northern Railway, Kanpur
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41,
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sri sivaram son of Sri Anuroop Prasad Yadav,
Engine Turner C/o Chief Traction Foreman
(Loco Running), Northern Railway, Kanpur,
sri Hari son of sri Bhaaain
Engine Turner C/o Chiet Traction Foreman
(Loco Running), Northern Railway, Mughalsarai
sri Jagaish Prasad son of sri Ram Prasad,
Engine Turner C/o Chiet Traction Foreman)
(Loco Running), Northern Railway, Tunala,

sri Munna Lzl son of sri Ram Sunaer
Engine Turner C/o Chier Traction

Foreman(Loco Running), Northern Railway,
Tunala,

sri shami Ahmad son of sri Peer Gulam,

sri Ram Kumar son of Sri Badr Prasad,

sri AK Abogi son ot sri G,S. Abbhi,

sri Ssngam Lal son of sri Prabhu,

sri BB Giri son of sri N Giri,

sri Jagaish Lal srivastava, son of sri SS Lad,
sri Ram Singh son of sri Babu Lal,

sri VK Dubey son of Sri SS Lubey

sri Waheea AHmad son of Sri Nazeer Ahmad,
sri sIH Naqvi son of sri SUH Naqvi,

sri Ram Chandra son of Sri Ram Nath,

sri Mohan Lal son of sSri Nanku Ram,

sri Ram Shanker son of Sri Ram Kishore,

sri Moti Lal son of Sri shyamal Lal,

sri D ,H, Pznaey son of Sri Ram Igbal Panaey,
sri Dav Dutt son of sri Munna Lal,

sri Arjun Lal son of sri mMunna Lal,

sri Bharat Ojha son of sri Raahey Kant,

sri vijay Kumar son of sri Harvynsh Lal,

sri DH Yaaav son of sri Kharapattu,

sri Jagaish sharma son of sri sidahu,

sri Jagaish Kumar son of sri Gulap Prasad,
sri Ajoahar Hussain son of sri Abai Hussain,

sri Ram Prakash son of sri Baari K,

Assistant Electric urivers in the scale of Rs, 930=-
1500/=Northern Railway, Allahavaa Division to pe
servea through b, R,M, Northern Railway,Allahavad,

e o o o oResponuents
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ORDER
py Hon'pile Mr, 3 pas gypta. A, M.

This zpplication has oeen tilea seeking review
of the juagement znd order dated 18=-12-1996 py which
OA No, 1024/1995 was aisposed of with certain djrections,

2; IN the atoresaia OA the controversy re;ath to
inter se seniority petween airectly recruited Asst,
Electrical Lrivers on e one hanq#ﬁhe erstwhile
Firemen A/B in the steam side or Diesel Assistants in
the Diesel side, who were supsequently ipauctea in the
electrical siae py a process of conversionjon the
other szna, Atter consiaeration ot the various
pleaaings ana also certain aecisions renaerea poth

py the Allahavaa Bench ot the Tripun,l ana the Hon'ble
supreme Court, the gpplication was aisposea of with

certain airections,

33 In the review application, no plea has peen taken
to inaicate that the juagement and oraer of the Tripunal
sutters trom any error apparent on the tace of recorq,
No new tact has also peen prought out in the review
application, which woula justify recall of the oraer
alrejdy passed, Moreover, the said judgement and

order was appealled against pefore the Hon'ble Supreme
Court and the SLP has since been dismissed by &

detziled order which has also peen reporteg, i0 J.T,1997
(5) S.C, 1- BK ubey ang (rs Vs, UOL & Orsy

3, In view of the foregoing, there is no merit

in this review application and the same is accordingly

dismissed, &/ﬁ P X

Memper (A) Vice Chairman




